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BEFORE THE NATIONAL GREEN TRIBUNAL,
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ABID L APPLICANT
VERSUS
STATEOFUP.&ORS. ... RESPONDENT(S)
INDEX
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ANNEXURES

2. COPY OF THE LETTER DT. 01.05.2025

ANNEXED HEREWITH AS ANNEXURE A-1
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COPIES OF THE PHOTOGRAPHS OF DRAIN,
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ANNEXED HEREWITH AS ANNEXURE A-2

COPY OF THE GRAM PANCHAYAT REPORT

ANNEXED HEREWITH AS ANNEXURE A-3

COPY OF THE MNREGA PLANTATION

ACTION PLAN ANNEXED HEREWITH AS

ANNEXURE A-4

COPY OF THE LETTER DT. 16.05.2025

ANNEXED HEREWITH AS ANNEXURE A-5

COPY OF THE CAMP PROCEEDINGS

ANNEXED HEREWITH AS ANNEXURE A-6

COPIES OF THE ANALYSIS REPORTS

ANNEXED HEREWITH AS ANNEXURE A-7
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I BEFORE THE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI
MISC APPLICATION IN DISPOSED OF CASES NO. 11 OF 2025
IN

ORIGINAL APPLICATION NO. 588 OF 2024

IN THE MATTER OF:

ABID 4 0 e APPLICANT
VERSUS

STATEOFU.P.&ORS e, RESPONDENT(S)

FURTHER ACTION TAKEN REPORT ON BEHALF OF DISTRICT

MAGISTRATE, BIJNOR IN COMPLIANCE OF THE ORDER DT.

21.01.2025 PASSED BY THE . HON’BLE NATIONAL GREEN

TRIBUNAL, NEW DELHI

I ,..Z.‘?ﬁ.l’.l..ﬁf’?.,ﬁaged about 4” ..... years D/o pﬁmﬂbog?fm)l;;{ -

presently posted as District Magistrate, Bijnor , do hereby solemnly affirm and

state on oath as under:

1. That I am the Deponent in the above captioned matter and am fully

conversant with the facts of the case and is competent and authorized to

swear the present affidavit.

forsataege
fasalv
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2. That I state that the contents of the affidavit have been drafied by my
counsel on my instructions and the contents of the same are true to my
knowledge and nothing material has been concealed therefrom.

I BACKGROUND OF THE MATTER

3. That in the present matter, the applicant vide a letter petition which was
treated and registered as O.A. No. 588/2024, complained that there is a
pond at Khasra nos. 169 and 182 in the Village Nargadi, Gandhu,
Pargana Hattori, Tehsil Dhampur, District Bijnor, Uttar Pradesh, which
is being polluted by discharge of untreated sewage causing serious
health hazards to the villagers.

4. That the said application was disposed of by this Hon’ble Tribunal vide

order dated 09.07.2024 whereby Joint Committee comprising District

Magistrate, Bijnor and Uttar Pradesh State Pollution Control Board was

directed to visit the site, collect relev_ant information and if it found any

violation and pollution ofpond/water body in an illegal manner, to take

appropriate preventive, prohibitive, punitive and remedial action against

violators and also for remediation of pond, in accordance with law.
5. That in compliance thereof report dated 08.10.2024 has been filed by
the District Magistrate, Bijnor.

6. The relevant part of the report is reproduced as under for ready

)

b
fGiar silazge

fasiate

reference:-
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II. DIRECTIONS PASSED IN MISCELLANEOUS APPLICATION

NO. 11 OF 2025

7. That the Applicant subsequently filed a Miscellaneous Application,

which was disposed of by the Hon’ble Tribunal vide order dated

' 21.01.2025. In the said order, the Hon’ble Tribunal directed the
undersigned as follows:
“6. The present M.A. is disposed of with directions 1o the District

Magistrate, Bijnor to take requisite remedial action regarding cleaning

\:C;/ sewage before discharge into the main drain and utilization thereof for
/ agricultural/horticultural purposes within three months. and file further
action taken report within next one month before the Ld. Registrar

General, National Green Tribunal, Principal Bench, New Delhi who
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may, if necessary, put up the matter before the Bench for further
directions.”
8. That in compliance of the aforementioned directions of this Hon’ble

Tribunal, the further action taken report on behalf of the Deponent is

herein as under.

III. STEPS UNDERTAKEN BY THE

DISTRICTADMINISTRATION

9. That the District Magistrate, Bijnor has written a letter dt. 01.05.2025 to
the District Panchayati Raj, officer Bijnor. That vide the said letter it
has been directed to the District Panchayati Raj officer to submit a
detailed investigation to honourable national green tribunal.

A Copy of the letter dt. 01.05.2025 has been annexed herewith as

ANNEXURE A-1.

_That in response to the aforementioned letter, Gram Panchayat Officer,

Gram Panchayat Nargadi Gandhuhas submitted a report dt. 26.05.2025.
That the said report states as under: -

e That to ensure that household wastewater/sewage from village houses
does not flow into the pond, the Village Panchayat has constructed a
separate drainage channel. That four silt catchers have been constructed
within this drain, which is connected to the pre-existing main drain that

ultimately flows into the Ban River. As a result, domestic wastewater is

3

'_-—-.‘_" w
fem1 aAtarge
fasray
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no longer entering the said pond but is instcad being diverted through
the constructed drain into the main drain and then to the Ban River.

e That most of the houses in the village have two leach-pit toilets,
where wastewater is absorbed and utilized as manure, preventing
black water from exiting the houschold. That in the remaining
houses, septic tanks with leach pits have been constructed, which
filter the black water. Once the septic tanks are full, the sewage is
transported by tankers to the Sewage treatment plant of 24 MLD
capacity maintained by the Nagar Palika, Nehtaur.

e That the Village Panchayat has pumped out the pond water
completely for beautification purposes. That two sides of the
pond have concrete walls, and fencing is being installed along the
remaining two sides. That plantation of 2200 plants has taken in
the village Panchayat Action pllan and 525 plants around the pond

is also proposed under the MNREGA scheme during the rainy

season. Further, it is submitted that the pond has been completely

\\C) D %Q,W emptied and cleaned. That to manage grey water from

households, drains have been constructed with four silt catchers,
and the drainage connects to the large drain constructed by the
Nehtaur Block Panchayat which ultimately meets into the Ban
river. Hence, both black and gfey water from homes is now being

permanently disposed of in a proper manner.
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Copies of the photogrephs of drain, silt catchers and pond
rejuvenation have been annexed herewith as ANNEXURE A-2.
Copy of the Gram Panchayat report dt. 26.05.2025 has been
annexed herewith as ANNEXURE A-3.
Copy of the MNREGA plantation action plan has been annexed
herewith as ANNEXURE A-4.
11.That pursuant to thedirections by the Deponent vide letter dt.
16.05.2025 to the to various departments, a multi-departmental camp
was organized in Village Panchayat Nargadi Gandhu on 19.05.2025 at
10:00 AM at the Panchayat Bhawan, Development Block Nehtaur, in
the presence of various departmrents:
e Health Department,
e Agriculture Department,
e Animal Husbandry Department,
e Ground Water Department,

Jal Nigam,

e District Industries & Entrepreneurship Promotion Department,
e Uttar PradeshPollution Control Board,

¢ Food Safety Department,

e Fisheries Department,

o district/tehsil level officers/staff, and
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e Mr. Deepak Kumar, Assistant Professor, Chemistry Department,
Vivek College, Bijnor.
A Copy of the letter dt. 16.05.2025 has been annexed herewith
as ANNEXURE A-5. |
A Copy of the Camp proceedings have been annexed herewith as

ANNEXURE A-6.

IV. WATER ANALYSIS REPORTS

12.That during the said camp, the officials of various departments
interacted with villagers and addressed their concerns. That the
Assistant Engineer from the Jal Nigam and Mr. Deepak Kumar
Assistant Professor, Chemistry Department, Vivek College, Bijnor
provided information on the test reports of the pond and India Mark
handpump water samples, confirming that the water quality was within

standard parameters. No carcinogenic substances were found.

Copies of the analysis reports have been annexed herewith as

ANNEXURE A-7.

V. DEMANDS OF THE VILLAGERS
13.That during the said camp, the villagers demanded that the pond must
be completely emptied and that fish farming leases not be issued in the
future. They also requested the beautification of the pond. That the
villagers were also assured thlat tree plantation around the pond for

beautification would be done during the monsoon season.

form7 AiTTge

fasaye
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VL. FINDINGS BY VARIOUS DEPARTMENTS

i Health Department:

14.Chief Medical Officer (CMO), Bijnor, and District Malaria Officer,
Bijnor, along with a team of doctors, were present. The CMO informed
the villagers that although it is reported that 18 people have died due to
cancer, the Health Department's survey found records of only 2 deaths
due to cancer. Most deceased were aged above 50-55 years. The team
educated villagers about canber and conducted on-the-spot health
checkups.
ii.  Agriculture Department:

15.Assistant Development Officers (Agriculture and Plant Protection) were

present. The official advised cn the use of pesticides/insecticides and

encouraged maximum use of organic fertilizers in crops.

iii. Animal Husbandry Department:

.Chief Veterinary Officer, Bijnor, and Veterinary Officer, Nehtaur, were

present and informed villagers about livestock diseases and treatment.

Villagers were asked to contact the department for assistance with

livestock-related issues.

iv.  Groundwater Department:



38

17.Mr. Vivek Kumar, Junior Engineer, Groundwater Department,
Moradabad, interacted with villagers and clarified that fish farming in
the pond is not a cause of groundwater contamination.
v. i Industries Department:
18.Mr. Sandeep Kumar, Assistant Manager from District Industries Centre,
Bijnor, attended and informed *hat no industrial unit is established near
Gram Panchayat Nargadi Gandhu, and there is no industrial pollution in
the area.
vi.  Academic Expert:
19.Mr. Deepak Kumar, Assistant Professor, Chemistry Department, Vivek
College, Bijnor, inspected two mobile signal towers in the village
following concems from villagers. He clarified that there is no proven
link between mobile towers and cancer. He also reviewed the Jal
Nigam's water testing reports and confirmed no evidence suggesting the

pond water could cause cancer.

vii. Uttar Pradesh Pollution Control Board:

20.That theUttar Pradesh Pollution Control Board has also inspected the
disposal of domestic and black water from houses in Village Nargadi
Gandhu and reviewed the water quality reports provided by the Jal
Nigam regarding the pond and handpumps. All elements in the water

were found to be within standacd parameters.
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VII. STATUS OF FISH FARMING LEASE

21.That the lease for fish farming in the said pond expired on 04.04.2025.
That it is also pertinent to submit that the fish farming lease has been
cancelled by the Tehsil Administration, and the relevant authorities
have assured that no fish farming leases will be issued in the future.

22.That the District Administration remains committed to implementing
the directions of this Hon’ble Tribunal and ensuring that the pond in
Village Nargadi Gandhu is preserved, maintained, and kept free from
pollution in accordance with environmental norms.

23.That the deponent is duty bound to fulfil the obligation which are

assigned under the law and directions passed by this Hon’ble Tribunal.

\ The Deponent is fully committed to ensure strict adherence to the
rders of this Hon’ble Tribunal and undertakes to faithfully comply

with any further directions or instructions that may be issued by this

Hon’ble Tribunal, without dem:ir or delay.

24.Hence, the present response is being submitted for the kind perusal of

this Hon’ble Tribunal. It is prayed that the same be taken on record.

DEPDNENT
JT HITTTe

fassite



VERIFICATION

Verified at Ri5a10R on this pgthday of june, 2025, that the

contents of the above affidavit from paragraphs 1 to 23 are believed to be
true and correct to the best of my knowledge and belief. No part of it is

false and nothing material has been concealed therefrom.

R L
DEPONENT |
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Dilpreeran:

’il,‘rr_'\_ "T
Reon to 1i(.. 5

Coli-cic Pate: i-'Hr\.r.;fikt




41

ANNEXURE A-1

9P,

ISGUEEIR
ICNEINE

ar #,
T v <oy IR
fasR |
W—Jofé//\/—é'_‘yg%o?ao?f , faien— 0!“051034?5
- Y-y g gk Gﬂf?ﬁmm 9% feeoll § Misc Application in Disposed of cases
no.-11/2025, In Original Application no.-588/2024, Abid V/s state of U.P. & Ors, &
TIRT 3T famib—21.01.0005 o wae 7
SRITT fawares A9+ sty sl sifdaRer, 98 Real F Mise Application in
Disposed of cases no.-11/2025, In Original Application no.-588/2024, Abid V/s state of U.P,
& Ors. ® UIRE ST fH1—21.01.2005 1 W= TET P BT Bee BHX | eI B

Ul Hel ™ B | Sa & e § Frifery 5y R, YR, ISR & Tre—2476 /
S0fT0810—THOEI0-2025.04.25, faFTH—25.04.2025 & Wrezm & W TATIT RS Y,
fare Gus—Tec, Tue—ReHR # Rert dreme wd eRe] wer—aw (drd) & wee
¥ Srya o s I @ T R |

w:mwﬁwaﬁﬁﬁm%mw%%vwwgﬁaaﬁm,
qgﬁ?eﬁgmwﬁamﬁﬁﬁﬁ—zmmozszﬁwﬁﬁaﬁfﬁwaﬁﬁwa
ST 37T 10 YH0SH0EI0 # qTiRael BRHT JAReaq a¥ |

HeraH—gNuR |
N e
\ ) IESEIE
wate



42 ANNEXURE A-2

PHOTOGRAPHS OF DRAIN AND SILT CATCHERS

m GPS Map Camera i e & 6Ps Map Camera
X Y

Rugarisaid, Uttar Pradesh, India garisaid, Uttar Pradesh, India
985w+j3, Rugarisaid, Uttar Pradesh 246733, India +j3, Rugarisaid, Uttar Pradesh 246 , India
Lat 29.3568391° Long 78.345083° 9.359138° Long 78.345753°

24/05/2025 05:09 PM GMT +05:30 2025 02:41 PM GMT +05:30

Rugarisaid, Uttar Pradesh, India
985w+j3, Rugarisaid, Uttar Pradesh 246733, India
Lat 29.358391° Long 78.345083°

24/05/2025 :09 PM GMT +05:30

Google
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PHOTOGRAPHS OF POND REJUVENATION

BEFORE

Google

Rugarisaid, Uttar Pradesh, India

985w+j3, Rugarisaid, Uttar Pradesh 246733, India
359752° Long 78.345708°

24/05/2025 09:00 AM GMT +05:30
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AFTER

Q0QIC
Rk = A 3G 473 &

. SLen

c
& GPS Map Camera

Rugarisaid, Uttar Pradesh, India
985w+j3, Rugarisaid, Uttar Pradesh 246733, India

Lat 29.359151° Long 78.345759°
26/05/2025 04:17 PM GMT +05:30
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Guarantee Act

ANNEXURE A-4

A al
Ministry of Rural Dev:
Department of Rural Dev

31-May-2025

The Mahatma Gandhi National Rural Employ
Edit Drought Proofing
359 : UTTAR PRADESH SI9g :BUNOR fA®TH WS :NEHTAUR
Search key for work
Tufa®Td | 2025 Gram Panchayat Nagargandhu me Plantation wrok (3109007062/DPP/056486265624256944) v
fdfta T+ 20252006w | Prority 10 W A e 42028 DDMMYYYY
Estimated Persondays * 0.76 (In Estimated Cost * 1,9002 | (In Lakhs)
Thousand)
GATGA NARGADIGANDHU v Tae Ty v
Panchayat is declared for GIS Plan : @ Yes Confirm current work Is related to GIS Plan : @ v ONo
T4 BTATH * 2025 Gram Panchayat Naga| BTd @} fHW * Plantation v
graT w8 @E WS : y
169 169
| frw bR + 2206
Longitude Latitude
Total Plants to be
planted(No.)* 2200
Area
covered(ha.)* 1.5
v fRufa «
gaar fRART * Existing v Block Plantation of Farm Forestry Trees in fields for 4%
Ha. area will be covered
e
Whether assigned to SHG? O Yes ® No 4
T AW WY ¢ : I YaRd Hrd-FroaTe et * (Gram Panchayat ¥i
N BT Y[ B B UwWIAd ARG 13520051
1 ey Qe A
w1 farfe e H MAAZ © Yes ON
& oves g WRAAR @ Yes ONo
Is it a Railway related work ? . | O Yes ®No
|Will this work spillover to next year ? O Yes ®No
it a convergence work ? (Other than MGNREGA) O Yes ®No
doft 9t feogoft. i)

Sanctioned Work Code (if any)
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Analysis Report

District Level Water Analysis Laboratory U.P, Jal Nigam Bijnor

| Report No. 557

[ Page No.

|

Office Name and Address

[ Date

Ref Letter No & date

l

Customer Détail;

—

Basic details of sample

District [ Rarlz Block Heely ~
[GramPanchayat |t Aa@ T  illgge (v
Habitation - Location :;'33' & U B UId o Evg
['Water Source 2Ue g - sample No. BJ/557
_Quantity of Sample 1 Date of 5.C 20.08.2024
_ Receiving Date 20/08/2024 Sample Collector Vishal Kumar

Sample Deposit 20/08/2024 Sampling Method Used | IS 17614 (Part 1):2021
| Analysis CHEMIST

Analysis Start Date 20/08/2024 | Analysis Completion date- 21/08/2024

Environmental Condition

| Temperature 2543°C T Relative Humidity | Upto 5015
' S.R | Analyzed Parameters Observed | Specified Values as per IS Ref Method of Analysis
; (Unit of Measurement) Value 10500:2012
i Acceptable | Permissible
‘ Limit Limit
1 i 2 3 4 5 6
2 | pH 7.441 6.5-8.5 6.5-8.5 1S 3025 P-11:2022
3 | Turbidity (NTU) 1.95 10 5.0 1S 3025 P-10:2023"
4 | TDS(mg/l) 164.0 500 2000 1S 3025 P-16:2023
5 Chloride(mg/l) 10.0 250 1000 1S 3025 P-32:2019
6 Total Alkalinity(mg/I) 170.0 200 600 1S 3025 P-23:2023
7 Total Hardness(mg/I) 156.0 200 600 IS 3025 P-21:2019
8 Calcium(mg/I) 37.44 75 200 IS 3025 P-40:2019
9 Magnesium (mg/l) 15.55 30 100 IS 3025 P-46:2019
| 10 Nitrate (mg/l) 0.45 45 45 Apha24 th edition -4500 NO3~ Method B (UV
Screening Method):2023
11 Sulphate (mg/1) 5.63 200 400 Apha24 th edition-4500 SO, Method E (Turbidimetric
Method):2023
| 12 Iron (mg/l) 0.21 1.0 1.0 Apha 24" edition -3500 Fe method B
(Phenanthroline Method):2023
13 Fluoride(mg/!) 0.064 1.0 1.5 Apha24th edition-4500 F Method C (Electrode
method):2023
14 E.coli Not Shall not be detectable in 1S 15185:2016
found 100 ml sample
15 Total Coliform Not Shall not be detectable in IS 15185:2016
found 100 ml sample
Note -
1. This Certificate refers only to the particular sample(s) submitted for testing.
2. This Certificate shall not be reproduced, except in full, unless written permission for the publication of an approved abstract has been
obtained from Head of Laboratory,
3. The test results reported in this certificate are valid at the time of send under the stated conditions of measurements.
4. Sample will be stored up to 7 days, (in case of non-perishable items only) from the date of issue of tests report unless.

\
B i %
prepared By: Lab Technician

Authorized Signatory Authorized Signatory
Technical Manager Technical Manager

{Microbiological) (Chemical)

End of Report
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Analysis Report

l Date

District Level Water Analysis Laboratory U.P, Jal Nigam Bijnor

1

Office Name and Address

1

|
"Ref Letter No & date

L

Basic details of savnp}e -

| pageNo.

Customer Details

|

District fasslk [ Block ] I

| Gram Panchayat WA qargr T Village ’” _m_‘__‘;qm—,ﬁ A

Habitation T location e B U b A AT Ave

NS A" o B I 4. ..

;__/dWater O e | %vg_u}q Sample No. LBJ/SSS -
" Quantity of Sample 1t T | pate of S.C 20.08.2024 B
| Receiving Date - *_ZW‘ - ‘WS/am—pIeiédlrlector Vishal Kumar
“Sample Deposit | 20/08/2024 [ sampling Method Used | 15 17614 (Part 1):2021
" Analysis | CHEMIST

Analysis Start Date | 20/08/2024 [ Analysis Completion date- 21/08/2024

Environmental Condition

L

prepared By: Lab Technician

Authorized Signatory
Technical Manager
(Microbiological)

End of Report

Temperature { 25+3°C \ Relative Humidity ] Upto 50115
SR ! Analyzed Parameters Observed | Specified Values as per IS Ref Method of Analysis
' (Unit of Measurement) Value 10500:2012
Acceptable | Permissible
Limit Limit
1 2 3 4 5 6
2 pH 7.531 6.5-8.5 6.5-8.5 1S 3025 P-11:2022
3 Turbidity (NTU) 2.37 1.0 5.0 IS 3025 P-10:2023
4 TDS(mg/l) 148.0 500 2000 1S 3025 P-16:2023
5 Chloride(mg/1) 11.0 250 1000 IS 3025 P-32:2019
6 Total Alkalinity(mg/!) 150.0 200 600 IS 3025 P-23:2023
7 Total Hardness(mg/I) 148.0 200 600 1S 3025 P-21:2019
8 | Calcium(mg/l) 35.81 75 200 1S 3025 P-40:2019
9 Magnesium (mg/l) 14.58 30 100 1S 3025 P-46:2019
10 Nitrate (mg/l) 0.49 45 45 Apha24 th edition -4500 NO;~ Method B (UV
Screening Method):2023 J
| 11 Sulphate (mg/l) 6.64 200 400 Apha24 th edition-4500 SO4 " Method E {Turbidimetric \
Method):2023
12 Iron (mg/1) 0.24 1.0 1.0 Apha 24™ edition -3500 Fe method B l
i {Phenanthroline Method):2023
13 Fluoride(mg/!) 0.068 1.0 1.5 Apha24th edition-4500 F Method C (Electrode 1‘
method):2023 |
14 E.coli Not Shall not be detectable in IS 15185:2016 —)
found 100 ml sample
15 Total Coliform Not Shall not be detectable in IS 15185:2016 i
‘ found 100 ml sample J
Note -
1. This Certificate refers only to the particular sample(s) submitted for testing.
2. This Certificate shall not be reproduced, except in full, unless written permission for the publication of an approved abstract has been
obtained from Head of Laboratory.
3, The test results reported in this certificate are valid at the time of send under the stated conditions of measurements.
4.

Sample will be stored up to 7 days, (in case of non-perishable items only) from the date of issue of tests report unless.

N
AN
Authorized Signatory
Technical Manager
(Chemical)
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Analysis Report
District Level Water Analysis Laboratory U.P, Jal Nigam Bijnor
,’/—‘r//_/—
£ oot No- 559 | Date | | PageNo.] ———

-

f 4 Customer Details —  e——a

deress

j ref Letter No & date

: /f},ai' vw%

Basic details of sample

e

District fasrite Block L

'LE;LaE‘Pa’nChﬂat AU 4411 village o & X @ ara o e
Habitation Location %

qry

Water Source 2Us U
["Quantity of Sample 1Lt _D’atio.f—sl.(_:‘V 29,08,2024

Receiving Date , | 20/08/2024 ‘ Sample Collector Vishal Kumar —— K
| Sample Deposit 20/08/2024 | sampling Method Used | IS 17614 (Part 1):

| Analysis CHEMIST 21/08/2024
| Analysis Start Date 20/08/2?24. T Analysis Completion date-
nvironmental Condi
| Temperature l 2513°C Relative Humidity Upto 50£15 ,

ecified Values as per IS Ref Method of Analysis

S.R | Analyzed Parameters Observed | Sp
(Unit of Measurement) Value 10500:2012
‘ Acceptable | Permissible

1 | Limit oot |

[ 1 2 3 4 E] -
(- S ——
T = 1S 3025 P-11:2022
2 | pH 7687 | 6585 6-5; 3-5 I F 7 22
| 3 Turbidity (NTU) 4.57 1.0 . L b e
4 TDS(mg/!) 157.0 500 - 2000 F,— 1S 3025 P-16:2023 !
4 Toomel - T 25 P-32:2019
| 5 Chloride(mg/!) 13.0 250 1000 | :Z ;825 T
| 6 Total Alkalinity(mg/l) 140.0 200 600 0t 21:2019
7 Total Hardness(mg/I) 160.0 200 600 Ié 3025 p_40:2019
- Calcium(mg/) T = o 1S3025P 46:2019 )
: Magnes L™ (me/l) 2 = 14050 Apha24 th editi 4500 N(—) .Method B (UV
| i | 1.76 45 pha edition - 3
! 10 Nitpatel{merl Screening Method):2023
| o 3 P .
11 Sulphate (mg/1) 6.37 200 400 :\\Aﬂii?s)t-gg(zjglon 4500 50.” Method E (Turbidimetric
th adition -
12 iron (mg/!) 0.28 1.0 1.0 Apha 24 edl'tlon 3500 Fe method B
(Phenanthroline Method):2023
13 Fluoride(mg/!) 0.074 1.0 1.5 Apha24th edition-4500 F’ Method C (Electrode !
method):2023
14 E.coli Not Shall not be detectable in 1S 15185:2016
found 100 ml sample
15 Total Coliform Not Shall not be detectable in IS 15185:2016
found 100 ml sample
Note - ;
1. This Certificate refers only to the particular sample(s) submitted for testing. 1
2. This Certificate shall not be reproduced, except in full, unless written permission for the publication of an approved abstract has been
obtained from Head of Laboratory. 1
3, The test results reported in this certificate are valid at the time of send under the stated conditions of measurements.
a4, sample will be stored up to 7 days. (in case of non-perishable items only) from the date of issue of tests report unless. i
X |
Y b NS
prepared By: Lab Technician Authorized Signatory

Authorized Signatory

Technical Manager Technical Manager
(Micrabiological) (Chemical)

End of Report
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“Mﬁ . Analysis Report
iy District Leye| w
ater Analysis Laboratory U.P, Jal Nigam Bijnor

Report No 560 e =
— \L‘o@ mee [

Office Name ar;d Address - = Cusmmc' Dcm”" ——————

—eeeeeee

Ref Letter No & date o TTT——— —— ——— S— S
\.\- o o —
,W\Wﬁv\umc details of %TPF“ o e .
—_— e T

R e ————————— — — — . —_—

ﬁ;i?:a‘:?on:ha_yﬂ — ] RLT_':L\_ A_Vll[a»ge___ - T8 arar o

—_— —_— o Locatnon dldr1 waste wat_c;L o
_V\.’Me —_ | TN wastewater | sample No. [ B1/560 T
| Quantity of Sample | 7 [ DateofsC 20.08.2024 -

Receiving Date W R Sample Collector Vishal Kumar T

Sample Deposit 20/08/2024 Sampling Method Used | IS 17614 (Part 1):2021
[ Analysls | CHEMIST -

Analysis Start DMW | Analysis Completion date- 21/08/2024 o

— — _____Environmental Condition -
| Temperature [ s | Relative Humidity | Upto 5015

S.R Analyzed Parameters Observed | Specified Values as per 1S Ref Method of Analysis ]

(Unit of Measurement) | value 10500:2012
Acceptable | Permissible !
Limit Limit
1 2 3 4 5 6

2 pH 8.110 6.5-8.5 6.5-8.5 1S 3025 P-11:2022
3 Turbidity (NTU) 29.60 1.0 5.0 IS 3025 P-10:2023 |
4 TDS(mg/I) 199.0 500 2000 IS 3025 P-16:2023 |
5 Chloride(mg/I) 31.0 250 1000 | 1S 3025 P-32:2019 |
6 Total Alkalinity(mg/I) 135.0 200 | 600 IS 3025 P-23:2023 |
7 | Total Hardness(mg/I) 1240 | 200 | 600 | IS 3025 P-21:2019 5
8 Calcium(mg/I) 24.42 75 200 IS 3025 P-40:2019 ('
9 Magnesium (mg/!) 15.55 30 100 IS 3025 P-46:2019 j
10 Nitrate (mg/I) 18.74 45 45 Apha24 th edition -4500 NO; Methad B (UV ‘!
Screening Method):2023 |
11 | Sulphate (mg/l) 27.02 200 400 Apha24 th edition-4500 SO, Method E (Turbidimetric
Method):2023 i
12 Iron (mg/l) 0.64 1.0 1.0 Apha 24" edition -3500 Fe method B !
(Phenanthroline Method):2023
13 Fluoride(mg/I) 0.126 1.0 1.5 ApT:Zg;h ec;mon -4500 F Method C (Electrode j
method):2023 }

Note -
1. This Certificate refers only to the particular sample(s) submitted for testing.
2. This Certificate shall not be reproduced, except in full, unless written permission for the publication of an approved abstract has been
obtained from Head of Laboratory.
3. The test results reported in this certificate are valid at the time of send under the stated conditions of measurements.
4, Sample will be stored up to 7 days. (in case of non-perishable items only) from the date of issue of tests report unless.
S

prepared By: Lab Tec mcpan Authorized Signatory Authorized Signatory

Technical Manager Technical Manager

(Microbiological) (Chemical) |

Cond aé Damcre
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GHAZIABAD TESTING
" LABORATORIES PVT.LTD.

TC-11707 —al¥

, TUST REPORT
ULR No: 7C-1170724100000289F

Issueq To,

331 Niaam Report No. - 100-240823-289
0 ner Report Date 28/08/2024
) Sample Recewved On 23/08/2024
Analysis Date 23/08/2024 to 27/08/2024
Report Prepared On 28/08/2024
Samrle Description Sampled By Customer

Locatinn r Waste Water
o : Nargadi (Talab) Gram- Nargadi Navad. Block-Nahtaur
District- B nor

Condition of the sample on receipt : Received in good cond tion

. Puqe 1 1_1

| S- Mo, Parameters r Unrit Test Method Limits ‘ Result
Ifon ias Fe) T owmt 1S3OS GF ) T 000 Max | 1502 |
o AnencTasss) e | o | SETEEae
P _— — - S |

3 Covper{asiu L e APHA :Iti73 3000 Max | 1012
| & Lead@sPu I u | APHA-3125£23 100 Max | 102 '

—— - | — —_— [ — —
5 Mecuy (s o) bt | APHA.3125 B 10.0 Max BLO (LOQ-005) |
e Ceremser, . UG itemeees - .
N e

Thas Test report confors 10 adioie tost porameters anliy subvitted for tosting,
Lieersion Fode apptind Yos o AR
The sampa desenptiarn sy e ot i a
Seripdes ot efranen Lo s o

Testoed sar ple weil be g

feases wnd o5 guoon as deseribed by the customer
e seonducted as recered basis unless specfin d othe rinse

Cduys fror the e of s ec o est report wedess untild specified by customer
vt v seven days of 1ssue date of this report
Jean st beasod as an encdenco i the Cowrt of law and
foreathoud our gerwe s om the Divector ’
Labaratory shall nicineetepes 1hcoe ©t

Corpdi obont thes re vt ff oo o namenten!

C e
This repnor s ot ro b reconadoccdd o

AP

Shalt ot b cused m e adivens v e

vttty of ittt ration rolated tao the samples & Test Reports

+91-120-3116001 +91 120-3115683. «+Y1-120-2866108
7 info@gtllab.org [ www.gtllab.org

@ AD-150 Amnt Steel Compound South Side. G T Roaa Indl
Area Ghaziabad-201001 UP. inda
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.~ GHAZIABAD TESTING
~ = LABORATORIES PVT.LTD.

TEST REPORT
VER N 1C-LI707241000002001

lssurd To, Report No. 1 100-240823-290

Jat Nrgam Report Date 28/08/2024

Bynor Sample Recerved On 23/08/2024
Analysis Date 23/08/2024 to 27/08/2024
Report Prepared On . 28/08/2024
Sampled By - Customer

Samole Description : Danking \Water

Luv sten : Subhadra Curi ke Ghar ke Pass Sarkan Handpump Gram-
o Nargadi Nawa1a, Block -Nuhtaur, District- Bynor
Condition of the sample on receipt : Recewved in grnd cond tion
Page 1of 1
| i . & = A
| S. No. Parameters Unit ‘ Test Method | Limits | Result
- - | = | —_— = R
| 1 lton {as Fe) | pg I 1S:3025 :»-53) . 300 Max BLQ (LOO-100)
CArenc ar sy I AP0 LGB 100 Max BELQ(LOQ-1 1)
5, Cooper (as 2u) IS 15 otaPgs 0 SCOMax | BLO(LO2-20)
4 . Leag(asPu) | b1l AP35 B 10.0 Max | BLG (LOQ-1 0)
i - — S - S = | 1
|« Mercury (as Hg) py i i IS 205 (P-48) 1.0 Max T BLQ (LOQ-005) }
L R I _ i
T g g e
N,
B} Thas Test report conforris 1o abore test puarameters orhy subomittod for esto.
= Deciswon )de applied- Yes ’\V it
o The sarmypse deserption s oM pentudd i a' cases and is aiven as deserbod by the customer.
<> Samples st draron Digree woal 100 e e s vanducted coorncccred s ndess specified otheruise
Ex] Te Iaaeple will be disgosod et aroe stbdays frons the daice of issee o! dest report urless until speeified by customer
- Ce lGints about thes te gt shor b coramunicated vt wath o seren dans of wsue date of this report.
B Thes repnnas not 1o be o oedbiesdd 1oic 0 con i part eou! ecesnof e used s an evidence in the Court of law and
shall nor Dooused mo e adveon g e oo eihowd one g pacrreission o the Director.
- Labaratery shall nuantair i coe e iality of ali sctoscation related to the samples & Test Reports
L 491-120-3116001, «81-120-3115683, +91-120-2866108 e | | g
4 info@atieborg 1 wwwglab.org IS0 1S0|ISO
& AO-150, Amnt Steel Compound South Side. G T Road Indl "‘:“‘;j;‘:,\ ! B
Area, Ghaziabad-201001 UP, India s s
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GHAZIABAD TESTING
LABORATORIES PVT.LTD.

ULR N

lecued To,
J-1 Mhmnam

{

Sample Description
Location

Condition of the sample on receipt

TEST REPORT

v EC-1170724100000291F

Report No. - 100-240823-291

Report Date 28/08/2024

Sample Feceved On 23/08/2024

Analys.s Date 21/08/2024 1o 27/08/2024
Report Prepared On 22/08/2024

Sampled By . Customer

: Drinking Water

: Mamraj ke Ghar ke Pass Sarkan Handpump. Gram-
Nargadi Nawaca, Block-N-htaur, District- Bijnor

: Received in goed condition

Page 1of 1

| |
‘ S. No Parameters ‘ Unit Test Method i Limits Result |
- : ) D R, S —
‘ v Iron (as Fe,) | pg/ , 1S 30001 1) l 200 Max | BLQ (LOQ-100) ‘
Arsenic (as As) ]‘ ot APHA-312 B " 10.0 Max "BLQO (LOQ-10) ;
=~ - S e - -
g Copper (as Cu) Ha 1S:3075 (P-T0) ~0 0 Max BLQ (LOQ-20)
- Lead(asfy o T APl B T 100 Max BLO (LOQ10)
| g i ?\.‘l_f_-lcury (a< Hg) T -,_;3.'1 ' 1IS2.27 0 ; 1 0 Max -‘_—”BLQAI‘L:JQ 005)
T i . "“"‘[7 Cieerea - T -
Nate
Vo Tost coport cottforms to ahove Tost paameters vl subrertedd poo 1ot
Ihocisian Wale applicd Ve s o LMt
The womg'c desenplion: 1, v %‘f'w o Gl cases amd s armen as descnbed by the customer
Stimples oot draien Do tes o ioc o iy gs conchuetod as e cived busts ninless specifnod otherictae
Tested sconprle unll by elimproseed ol gt i cdays froetia of e o testreport unless untid spoer tfied by customaor
o Complar s about this et shoe Al b commeneaton et s venc days of 1ssue date of thes report
: Thas report ts not to be repoeddiccd n el oran part e d oot be wed s an eindence in the Court of law and
sholl not be used e the gdootes v media worthoul vee pwsr ccrmission Joon the Director
o Laboratorny shall it the contidentiality of afl ue mation related to the samples & Test Reports
\
Ze
] +91-120-3116001 +91-120-3115683, +91-120-2866108 = |l - I =
A info@atlanore ISO/ iSO |ISO
r.1 info@g g I www.gtllab.org S { 1
@ AO-150. Amnt Steel Cumpound South Side. G T Road Indl o= | i
Area. Ghaziabad-201001 UP. India - :
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